FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF UNILEC ENGINEERS LIMITED
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Nolice is hereby givén that the National Company Law Tribunal, New Delhi has ordered the commencement of &
corporate insolvency resalution process of the UNILEC ENGINEERS LIMITED on 08.09.2020. (Cerlified true copy of
order received on 09.09.20).
The creditors of UNILEC ENGINEERS LIMITED, are hereby called upon to submil their claims with proof on or before
93.08.2020 fo the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proot in person. by post or by electronic means.
Submission of faise or misleading proofs of claim shall attract penalties.
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